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Hike in Postal Rates

3928. SHRI KRISHAN KUMAR
GOYAL:

SHRIMATI MADHURI SINGH:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the incidence of hike in postal
rates on periodicals and book packets;

(b) whether the Indian and  Eastern
Newspaper Society had urged  Govera-
ment to. exempt all periodicals from the

" hike in postal rates since it would adver-

sely affect the circulation of periodicals
specially in rural and semi-urban areas;

~and

(c) if so, the decision taken by Gov-
ernment thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N. PATIL): (a) The in-
crease in postal rates on  book packets

* containing periodicals is 10 paise on the

first 100 grams and for each additional
50 grams or fraction thereof exceeding
100 grams also there is a similar increase

. of 10 paise.

(b) Yes, Sir.
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(c) The rates had to be increase to
neutralise, to some extent, the increase
in the operating cost ‘of Postal Services.
It has’ therefore, not been possible to
exempt periodicals from the increase in
Postal Rates,

Recommendations of  commiftees on

Alchol-based industries

3929. SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister of
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) what were the recommendations of
Shri A. Swaminathan Committee and
Shri S. P. Bhattacharya Committee on
the " Alcohol-Based Industries; and

(b) the action taken by Government of
India on the recommendation of the said
Committees, with details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI R. C. RATH):
(a) Swaminathan Committee has made
recommendations separately for alcohol-
Based Industries ,as indicated below:—

(1) The alcohol-based industries must
be assured of their full requirements of
alcohol before new units are licensed.
In the case of alcohol deficit States, the
surplus States that are required to release
alcohol should be clearly’ ' marked and ex-
cessive .distance for transport of alcohol
be eliminated.

(2) The supply of alcohol to the in-
dustries should be regular and the proce-
dure of submitting returns  month by
month and getting fresh quota should be
done away with. Annual quota should be
released. It should be appreciated that all
alcohol-based industries are  continuous
industriés ‘and if shut down for any rea-
son result into loss of efficiency and loss
of alcohol in start-up and shut down.
This is a national waste.

(3) It is better to allocate the total
production of individual distilleries to in-
dividual alcoho-based industries for a
minimum period of one year from time
to time so that other formalities like de-
naturants, transport permit and release
order are planned.
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(4) Industries which require relatively
more alcohol per tonne of product should
be given lower priority. However, the pre-
sent units may be allowed to have a 3 to
4 per cent amnual growth rate. In remote
places where petrobased ethylene. is not
available, alcohol-based ethylene units
may be permitted.

(5) Apart from extensive Research and
Development work for finding out alter-
nate sources of alcohol and maximising
production of alcohol from existing con-
ventional sources, research and develop-
ment work must be undertaken in the
new avenues of fermentation technology
in selective fermentation processes using
revolutionary new technique of immobo-
lised enzymes. Alcohol can be directly
converted into chemicals like Butanol and
Acetone. The low energy technology is
much more appropriate to India than the
utilisation of conventional technologies.

The recommendations made by  Dr.
Bhattacharya Committee are as follows:

1. Sugar factories and distilleries should
be ~compelled to~ provide adequate pucca
covered storages for molasses, at least (o
store four months production at the sugar
factory end and to hold four months con- _‘
sumption at the distillery end, '

i3
2. To increase the production of alco-

hol, it is essential to take the following

steps: T3

(a) Alcohol industry should be given
a priority status.

(b) Control price of alcohol should"
be revised and built-in escalation
should be provided in the price
formula to keep it remunerative.

(c) Investment and other fiscal in-
centives should be given for the
distilleries to enable add new
equipment and machinery and
to permit induction of new tech-
nology to improve efficiency of
production. In case the new
technology has to be imported,
it should be done on a centra- .
lised basis, ¢ .





